IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date : 28.02.2025

Date of Court Fee Notlfy
. APPllcatlon PPPICat |soecitication

INOT READY CASES

1 108144/2024126.12.2024 CONTC/4209/2024 M PANDA 4.00,3*4 ég%;;
2025-
2 11331/2025 |11.02.2025 CONTC/5002/2024 |A K DAS 3.00,3*3 02-28
26.00,3*26 2025
3 13562/2025 (18.02.2025 CVA/40/1999 J M BEHERA document in 02-28
dms
2025-
4 13658/2025 (18.02.2025 SA/206/1981 M DAS 16.00,3*16 02-28
2025-
5 14737/2025 [21.02.2025 WP (C)/7883/2024 |S NAYAK 5.00,3*5 02-28
31.00,3*31 2025
[ 14739/2025 [21.02.2025 WP (C)/5538/2023 |S K SWAIN document in 02-28
dms
2025-
7 14741/2025 |21.02.2025 CRLMP/1710/2020 |A K BEHERA 10.00,3*10 02-28
2025-
8 14771/2025 [21.02.2025 WP (C)/34105/2023 M NAIK 4.00,3*4 02-28
2025-
9 15253/2025 (22.02.2025 WP (C)/1340/2019 |S R PANI 3.00,3*3 02-28
document

available in 2025-
dms, court fee [02-28
to be paid

10 |15745/2025 |25.02.2025 0JC/3222/1992 B BEHERA

document
available in 2025-
dms, court fee [02-28
to be paid

11 |15760/2025 |25.02.2025 CMP/731/2016 C RANA

document
available in 2025-
dms, court fee [02-28
to be paid

12 |15766/2025 |25.02.2025 FA/176/1986 N K SAMAL

document
available in 2025-
dms, court fee [02-28
to be paid

13 [15779/2025 [25.02.2025 0JC/1689/1987 P PANDA

document
available in 2025-
dms, court fee [02-28
to be paid

15 |15783/2025 [25.02.2025 |0JC/5346/1994  |B K DAS document 2025-

14 |15781/2025 |25.02.2025 0JC/9812/1993 P PANDA




available in 02-28
dms, court fee
to be paid
document
16 [15784/2025 [25.02.2025 |0JC/5348/1994  |B K DAS available in 12025~
dms, court fee |02-28
to be paid
document
17 |15785/2025 125.02.2025 |0JC/3653/1986 p X MIsgra 2vatlable din 12025~
dms, court fee [02-28
to be paid
document
18 |15788/2025 |25.02.2025 |WP(C)/2364/2020 |p K MISHRa |ovatlable in 12025~
dms, court fee |02-28
to be paid
document
19 [15791/2025 [25.02.2025 |0JC/6868/1994  |B K DAS available in 12025~
dms, court fee |02-28
to be paid
document
20 |15792/2025 |25.02.2025 |0JC/4831/1994  |B K DAS available in 12025~
dms, court fee |02-28
to be paid
document
21 [15799/2025 [25.02.2025 |WP(C)/610/2010 |M D BIswaL 2vailable in 12025~
dms, court fee |02-28
to be paid
document
22 |15812/2025 |25.02.2025 |CVA/40/1999 R BEHERA available in 12025~
dms, court fee [02-28
to be paid
document
23 115829/2025 [25.02.2025 |0JC/3653/1986  |P K MISHRa |ovailable in 12025~
dms, court fee |02-28
to be paid
READY CASES
34.00,3*34 2025
24 114360/2025 |20.02.2025 WP (C)/9063/2007 |R SAHOO document in 02-28
dms
43.00,3*%43 2025
25 (14362/2025 (20.02.2025 0JC/2093/1992 S BEHERA DOCUMENT IN
02-28
DMS
* —
26 |15751/2025 [25.02.2025 |BLAPL/703/2025 |D JENA 4.00, 374 2025
paperless 02-28
27 115756/2025 |25.02.2025 WP (C)/12943/2004 |G BEHERA 78.00,3*78 dms 32%2;
5.00,3*5 2025
28 116118/2025 (28.02.2025 CRLREV/266/2003 |B.SINGH document in 02-28
dms
N K 4.00,3%4 2025-
29 (16267/2025 |28.02.202 i
/2025 8.0 025 BLAPL/9723/2019 SATADPATHY document in 02-28
dms
18.00,3*18 2025-
30 116268/2025 128.02.202 !
/ 5 WP (C)/18955/2014 |S K MEHERULA SENT TO XEROX |02-28




31 [16272/2025 (28.02.2025 |ABLAPL/8859/2024 N K SATAPTHY 2.00,3%2 2025~

download copy |02-28
32 16309/2025 (28.02.2025 |WP(C)/5717/2025 |25 tc o o 02
33 [16316/2025 [28.02.2025 [BLAPL/962/2025 |aano0 KUMAR |00, 374 DOWN 8525
34 |16320/2025 [28.02.2025 (WP (C)/2440/2025 [1° e 202>
35 16330/2025 |28.02.2025 WP (C)/2406/2025 [0 - 202
36 |16333/2025 [28.02.2025 (WP (C)/32858/2024 oo DR 02
37 16336/2025 |28.02.2025 |ABLAPL/953/2025 | o PNoR0 02
38 [16340/2025 [28.02.2025 |CRLMC/4619/2024 |/ o8NS 0 02
39 |16379/2025 (28.02.2025 |ABLAPL/1879/2025 bal S NARBEANIE. 08 ¢ 87500 20257
40 [16492/2025 [28.02.2025 |WE(C)/4393/2025 | 007 KOMAR S
41 |16497/2025 [28.02.2025 |CRLMC/309/2025 |P. K. DASH 3623'3*7 PO ggf;;
42 |16525/2025 [28.02.2025 |WP(C)/5560/2025 |SURENDRA DAs | 00r3"% PO 20257
43 [16651/2025 [28.02.2025 |WP(C)/31244/2024 120 FEET S S SENT 12025
44 [16652/2025 [28.02.2025 |WP(C)/31234/2024 120 FEET S S SENT 12025
45 |16661/2025 |28.02.2025 |ABLAPL/1649/2025 B DAS 02

NIC




